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(a) whether it is a fact that the Mini-
ster of State in her Ministry (Shri P. C.
Sethij is being appointed against one of
the posts in the World Bank; and

(b) if so, the details thercof ?

THE PRIME MINISTER, MINI-
STER OF FINANCE, MINISTER
OF ATOMIC ENERGY AND MINI-
STER OF PLANNING iSHRIMATI
INDIRA GANDHI' : (a) and (b).
Under the Articles of Agreement of the
World Bank. ecach member country is
entitled to be represented by a person,
called a Governor. on the Board of Gover-
nors of the Bark. Shri P. C. Sethi,
Minister of State in the Ministry of Finance,
has been appointed as India’s Governor
on the Board of Goveraors of the World
Bank with cffect from 24th February,
1950.

Effect of Nirodh in Family Planning

5322. SHRI SHIVA CHANDRA JHA :
Will the Minister of HEALTH AND
FAMILY PLANNING AND WORKS,
HOUSING AND URBAN DEVELOP-
MENT be pleased to state :

(a) whether it is a fact that the contra-
ceptive ‘Nirodh’ has been examined by
Government to be effective  in family
planning;

(by if so, the details thereof; and
(c) if not, the rcasons therefor ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY PLANNING AND WORKS,
HOUSING AND URBAN DEVELOP-
MENT (DR. S. CHANDRASHEKHAR) :
fa) Yes.

{b) Condom is a rubber sheath which
is easily disposable. It is a simple, safe
znd private device for family planning.
It calls for no clinical advice or services.
There are no attendant or after-effects.
The number of condoms distributed in
India and the number of users of condoms
have been incrcasing, year after vear as
borne out by the statement. laid on the
Table of the House. |Plac:d in Library
See. No. LT —3511870]

{¢) Does not arise.

‘Water Supply Sch of Rajasthan

5324. SHRI NAVAL KISHORE
SHARMA : Will the Minister of HEALTH
AND  FAMILY PLANNING AND
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WORKS, HOUSING AND URBAN
DEVELOPMENT be pleased to state :

(a) whether any scheme has been sent
by Rajasthan Government to improve
the water supply position of Jaipur city;

(b) if so, vyhcn the scheme was received
and the action taken thereon; and

(c) whether the <cheme is likely' to be
sanctioned and if so, by what time ?

THE MINISTER OF ST
THE MINISTRY OF HEAL{}:II‘-IEAI\gg
FAMILY PLANNING; AND WORKS
HOUSING AND URBAN DEVELOP-’
MENT (SHRI B. &. MURTHY) : (a)
No such scheme has been received. '

, . .
by and  ieh Do not arise.
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